NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI RATAKONDA MURALI- MEMBER JUDICIAL ()/6

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 10.08.2018 AT 10.30 AM

“TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. TA No.374, 346 & 347 012018 in
CP(IB) No.173/10/HDB/2017

NAME OF THE COMPANY Sri Vinayaka Paper & Boards Pvt Ltd

NAME OF THE PETITIONER(S)

NAME OF THE RESPONDENT(S)

UNDER SECTION 10 of IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature
Counsel for Respondent(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signature
7 Yotbasande Mty Loz F981E20T 6 W
hkooxedh leesaon Serno e DO QRE D1 A
P Suatliev
MUV el I 18 WG T ¢ gy e,
G - HlendMun Sk e oun - -
p - QUFERHISSSY A%Q_\

ORDER

IA No. 346/18, is taken up for hearing.

Counter is filed on behalf of corporate debtor.

RP has filed counter.

IA No. 347/18, is taken up for hearing.

RP has filed counter.

1A No. 374/18, is also taken up for hearing.

Counsel for applicant is directed to serve copy on the Resolution applicant.

For filing reply list it on 18.09.2018. e
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